LOK SABHA DEBATES

LOK SABHA

Tuesduy, November 18, 1969/Kartika 21, 1891
(Saka)

The Lok Sabha met at Eleven
of the Clock.

[MR SPEAKER in the Chalr]

ORAL ANSWERS TO QUESTIONS

Natlonalisation of Car Manufacturing
Industry

*32, SHRIMATI ILA PALCHOUDH-
URI : Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state :

(a) Whether thc Prime Minister has
reccived any letter from the Deputy Chief
Minister of West Bengal suggesting nationa-
lisation of the car manufacturing industry in
India ;

(b) if so, the full details of the letter
and the suggestions contained therein ;

and

(¢) the reaction of Government there-
to ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY  AFFAIRS (SHRI BHANU
PRAKASH SINGH) : (a) and (b). No letter
has been received by the Prime Minister
from the Deputy Chief Minister of West
Bengal regarding nationalisation of the car
industry. However, during the recent visit
of the Prime Minister to West Bengal, the
Deputy Chicf Minister had mentioned to the
Prime Minister in the course of informal
discussions that the basic industries such
as manufacture of cars should be in the
Public sector.
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(c) Government have under active
consideration a proposal to set up a factory
in the public sector for thc manufacture of
50,000 cars per annum. There is, however,
no proposal at present for Government tak-
ing over the existing car manufacturing units
in the private sector.

SHRIMATI I1LA PALCHOUDHURI :
There was a lock-out in the factory of the
Hindustan Motors, and the West Bengal
Government had insisted on the opening of
the factory. May I know the Ccntral
Government's reaction to their forcing the
the factory to open ?...

SHRI vV, KRISHNAMOORTHI : We do
not know where our seats are and we do
not know where to sil.

MR. SPEAKFR :  Information about
the blocks have becn conveyed to hon.
Mcmbers.  Now, there arc other Members
in the Opposition, and, therefore, something
has to be donc,
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SHRI RANJIT SINGH :
shifiing more to the left.

They are

SHRIMAT! ILA PALCHOUDHURI :
May 1 know whcther there was a lock-out
in the Hindustan Motors and the Decputy
Chief Minister of West Bengal forced them
to open the factory ? He said that he could
force them to open the factory and he was
taking lcgal opinion on that. When the
workers had made it absolutely necessary to
have a lock-out, how could they be forced to
open the factory ? What is the Central
Government’s  reaction to  this ? Is there
no law that opcrates in these things or is it
just the sweet will of the Chicf Ministers of
the States to make them open the factory
at the risk of the complete destruction of the
factory ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SARIF. A,
AHMED) : So far as this matter is con-
cerned, there is no specific law und:r which
this could be done.  This can only be done
by persuasion. The lock-out has to be re-
moved by pcrsuasion and the workers have
to be persuaded to go and work in the
factory.

SHRI S. K. TAPURIAH : Where is the
lock-out ?

MR. SPEAKER : She said that there
was a lock-out.

SHRIMATI ILA PALCHOUDHURI :
There is a lock-out, May | know whether
there were lock-outs also in West Bengal in
the Bengal Lamps and Bengal Potteries and
the same kind of thing was applied to them
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to force them to open the factory when their
factories were running the risk of being dest-
royed ?

SHRI BHANU PRAKASH SINGH :
That question does not arise out of the main
question,

SHRI S. S. KOTHARI : We have read
that Government are considcring price
increase in respect of the cars manufactured
by the three leading manufactures. May 1
know what decision has bcen taken ?  If no
decision has yet been taken, may I know
when Government propose to announce the
final prices, and what would be the quantum
of increase in cach casc ?

MR. SPEAKER : The muin question
relates only to the letter from the Deputy
Chief Minister of West Bengal.

SHRI S. S. KOTHARI : This question
is regarding the manufacture and prices of
cars. The car problems are all connccted.

MR. SPEAKER : The main question
conccrns only the letter. 1 am sorry the
hon. Member has misscd his chance.

SHRI D. N. TIWARY : May | know
whether Government have secn a prototype
small car manufactured by Mr, Sanjay here
in Delhi, and whether Government have seen
its performance and have examined the
question of setting up a new factory....

MR. SPEAKER : That question does
not arise out of the main question.

SHRI D. N, TIWARY : It refers to the
establishment of a new factory for manufac-
turing small cars.

MR. SPEAKER : The main question
is whether the Prime Minister has received
a letter from the Dcputy Chief Minister of
West Bengal suggesting nationalisation of
cars. Government have said ‘No’. So,
how does the hon. Member’s question arise
out of the main question ?

SHRI HEM BARUA : The Deputy
Chicf Minister made this suggestion to the
Prime Minister when she visted Calcutta.
That is what Government themselves have
admitted.
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SHRI D. N. TIWARY : The question
of manufacture of a small car in the public
sector has been hanging for a long time....

MR. SPEAKER : That was the quest-
ion in the name of Dr. Sushila Nayar. That
question has not been put. The next quest-
ion is by Shrimati lla Palchoudhuri as to
whether there was a letter from the
Deputy  Chief  Minister of  West
Bengal to the Prime Minister. Government
have said ‘No’. How does the hon.
Mcmber’s question arise then ?

SHRI TRIDIB KUMAR CHAUDHURI:
The Decpuly Minister admitted that the
Deputy Chicf Minister had suggested during
the discussions with the Prime Minister when
she had visited Calcutta that the basic
industries be including the car industry
should be taken over in the public sector.
Apart from gencral considerations of taking
over of basic industries, may I know whether
it is not a fact that he related his main
argument to taking over the car industry,
particularly the Hindustan Motors which
manufactures Ambassador cars, and other
cars also on the ground that these car manu-
facturers had refused to accept the price
incrcase announced by Government and had
been carrying on active propaganda through
advertisements and other things to ncgate
the effect of the Government’s decision ?

MR. SPEAKER : Has the subject of
the talks been mentioned in the reply ?
SHRI F. A. AHMED : No.

MR. SPEAKER : He says that he has
not mentioned any subject.

SHRI TRIDIB KUMAR CHAUDHURI:

What did he not mention ?

MR. SPEAKER : He has said that he
did not receive thc letter but the Deputy
Chief Minister verbally spoke about some-
thing, and he has never mentioned what he
had spoken about.

SHRI TRIDIB KUMAR CHAUDHURI:
Did he put forward any argument ?

MR. SPEAKER : I do not mind if the
hon. Minister is prepared to reply to the
question. But it does not arise out of the
main question,
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SHRI F. A, AHMED : Ashas bcen
pointed out in our reply, we did not reccive
any letter but during the last visit of the
Prime Minister, this subject was discussed
regarding the nationalisation of the car
industry. I do not know the dctails. When
the question was addresscd to us, we made
enquiries from the Prime Minister's office,
and we only heard that no letter was received,
but this matter was only mentioncd during
the discussion.

SOME HON. MEMBERS: rose-—

I do not think that
now. Next

MR. SPEAKER :
any further question uariscs
question. Q. No. 33.
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SHRI S. M. BANERIJEEF: : It is the same
question on the same subject. They can be
tuken together. That is always done in this
House. It is the mistake of your Secretariat
that they have been put scparately.

Scooter Manufacturing Plant in public
Sector

+
*33. SHRI S. C. SAMANTA :
SHRI RAM AVTAR SHARMA :
SHRI LAKHAN LAL KAPOOR :
SHRI K. LAKKAPPA :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleascd to
state :

(a) the financial implications of setting
up a scooter manufacturing undertaking in
the public sector as declared by him on the
24th October, 1969 ;

(b) whether the decclaration was made
after coasulting the Ministry in regard to
the investment involved ; and





